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Date: 01/05/2024

puBLIC NOTICE FOR OPPOSITION HEARINGS ADJOURNMENT

It is hereby infonned that the oppositlon hearings fixed before Ms. Sbivangi Rana,

Associate Manager at Trade Marks Registry. Ahmedabad, for the month of MAY2024

stands adjoumed due to administrative reasons, Frt'sh date of hearing will be

cOllllllunicatc(\ in due course oftlme.

~
Opposition Se\;tion

I


	00000001

